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remaining year of the Seventh Plan it is 
propo!ed to release appro"imately 70 lakh 
new conoections, subject to aUlmentalion 
of LPO aad bottling capacity. 

Letter. Or"Rteat recommended b, Orissa 

·115. SHRI SOMNATH RATH: 
WiU the Minister of INDUSTRY be pleased 
to state: 

(a) the number of applications for 
letters of intent' recommended by the 
Government of Orissa pcndin8 with the 
Ministry; 

(b) since bow long have these appli-
cation. been pending; and 

(c) the action proposed to be taken to 
decide them at an early date 1 

THE MINISTER OF INDUSTRY 
(SHRI l. VENGALA RAO) : (8) to (c). As 
00 31.10,1986, twelve applications received 
UDder the provisions of Iodustries (Develop-
ment aDd Relulation) Act. 1951 for tbe 
arant of Letters of Iotent for locating 
industries in Orissa are at various 
stages of consideratioDs. Of these, four 
applications are pending for about six 
montbs. five applications for four months 
aDd the rest have been received recently. 
It is tbe constant endeavour of tbe Govern-
ment to dispose of aU pending applications 
as e"peditiously as possible. 

Settlol up of Karnal 011 ReOnery Project 

• 116. SHRI RAM DHAN: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

<a> wbether it is a fact that tbe work 
of Kamal Oil Refinery Project which was 
cleared two years ago bas not started as 
yet resulting in escalation of the cost; 

(b) tbe reaSODS for delay in settiog up 
this refinery; and 

(0) the remedial action beiol taken to 
expedite the work? 

THE MINISTEJ. Of STATE OF THE 
MINISTRY OP PETROLEUM AND 
~lVt\A~ G~ (StliU IttA,*Mfa:Pl)tl); 

(a) to (c). Proposal for settll11 up of • 6 
M TPA ,rasa root re6aory at Karoll was 
approved In September, 1984. Prefim'iDary 
work on acquisition of·laod. 8011 mveatip. 
tiona etc. were started. However, duriq 
the exercises made for tioaneilll tbe 7tb 
Plao, it was found tbat cooltraint of re-
sources was comins in the way of imp)e-
mentin8 this project 10 tbe Public Sector. 
As a result; settinl up of tbis rcfiDcry in tbe 
joint sector is beiDI cODsidered and offers 
from various private parties for participa-
tion are beiDI examined. 

Separate TelepboDe Dlstrlet for 
Industrial Com,lex 01 KaJ7~" 

*117. SURf S. G. OHOLAP: Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

(8) whether Government are consider. 
inl to form a separate Kalyan TelepboDO 
District, which is a blply Industrially 
developed complex. for communication 
purposes; 

(b) the progress of work at Murbad 
Telephone Exchange; 

(c) the progress made in liviD. tele-
phone connections at Dbasai SaralaaoD and 
Sbivale of Murbad Taluka, Thana dislrict; 
and 

(d) the prOBress of tbe buUdinls of 
telephone excbaDaes at KulpOD, Dombali 
and Ambernatb ? 

THE MINISTER OF COMMUNICA • 
TIONS (SHRI ARUN SINOH): (a) No, 
Sir. 

(b) Capacity of Murbad ExcbaDae baa 
been raised from 100 to 200 Unel., 

(c) (I) A Lon. Diltaoce public Tele. 
phone for Dllaaai ia expected '0 
be opened OD 30.11.1986. 

(U) A LODI D...... _'ubHc Tele. 
pbone wa. ~ at s.n..."" 
ia March. 19.,. 

(iii) Shivele Loa. Dtltaace J\abllc 
Telepbooo Is DOt jUlti~ f91' 
tlle p,."" ' 


